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(c) the average time taken for dis
posal of each of such applications; 
and

(d) the normal time taken by each 
such application before its first hear
ing takes place?

The Minister of Rehabilitation and 
Minority Affairs (Shri Mehr Chand 
Khanha): (a) and (b). According to
the Displaced Persons (Compensation 
and Rehabilitation) Act, 1954, the 
Regional Settlement Commissioner 
has 110 powers of review or revision. 
(Jnder Section 25(1) of the said Act, 
the Settlement Officer has powers to 
review his orders so far as it relates 
to the determination of puhlic dues 
under section 5 of the same Act. No 
such review application is pending.

(c) and (d). Do not arise.
Nangal Fertilizer Factory

<75. Shri Hem Raj: Will the Minis
ter of Commerce and Industry be 
pleased to state:

(a) the progress made for the re
habilitation of the persons of the 
Kathera village who were displaced 
as a result of the acquisition of 
colony area for the Nenay Fertiliser 
Factory;

(b) the number of persons employ
ed from amongst these displaced per
sons in Class III and Class IV posts 
of the Nangal Fertilizer Factory dur
ing the period from October, 1957 to 
January, 1958;

(c) the number of applications 
received from them; and

(d) the number of posts vacant and 
advertised?

The Minister i»f Commerce and In
dustry (Shri Morarji Desai): (a) The
rehabilitation of the displaced villa
gers is primarily the responsibility of 
the Punjab Government. As a gesture 
of good will, the Nangal Fertilizers 
and Chemicals Private Ltd. propose 
to meet ex gratia a part of the 
expenditure in connection with the 
establishment of a colony for the re
settlement of the displaced villagers

including those of the Kathera village, 
for which a plot of land measuring 
75 acres has been acquired along the 
Nangal-Rupar Road. Out of this, an 
area of about 35 acres has been sub
divided in a number of plots for allot
ment to displaced villages, leaving the 
rest as open space for the establish
ment of school parks etc.

(b) 63.
(c) About 1000.
(d) 95.

Registered Companies in Punjab
676. Shri Daljlt Singh: Will the

Minister of Commerce and Industry
be pleased to state:

(a) the number of registered Com
panies in the Punjab;

(b) the number of such companies 
which have gone into liquidation; 
and

(c) whether these have paid the 
Income Tax dues?

The Minister of Commerce and In
dustry (Shri Morarji Desai): (a) 945
(on 1-2-58).

(b) 162 (on 1-2-58).
(c) The information is not readily 

available.
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Indian Oloeaui !■ ItB fN i
(78. Dr. Ram Sobbag Bta^k: Will 

the Prime Minister be pleased to
state:

(a) whether Government are aware 
that some Indian Cinema Halls in 
Rangoon have been served with clo
sure notices; and

(b) if so, the causes thereof?
The Prime Minister and Minister of 

External Affairs and Finance (Shri 
Jawaharlal Nehrn: (a) and (b). Yes, 
Sir The owners of four Indian 
Cinema Halls in Rangoon were serv
ed with closure orders as they failed 
to show Burmese films for the mini
mum period of 60 days in a year, as 
required under the Burmese laws.
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